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THE MINISTER OF EXTERNAL
Afghanistan figured in the recent
(a) and (b) India's stand on Afgha-
nistan js consictent and principled.
Afghanistan figured in the recent
high level exchange of views on diffe-
rent occasions between India and the
countries concerned. Indiy supporis
the UN Secretary Ceneral’s initi-
alive for a negoliated political set-
tlement which takeg into account the
legitimate interests of al]l parties,

Retirement of Government emp-
loyees

3157. SHR1 SYED AHMAD HAS-
HMI. Will the. PRIME MINISTER be
pleased to state:

(a) whether there is any proposai
under Government’s consideration to
follow z new rule in the matter of
retirement of Ceniral (Government
employees where under the Central
Government employees wil]l be all-
owed to retire twice in a year on the
30th June and the 31st December of
every year after reaching the age of
superannuation; and

(b) if so, by when the said rule is
likely to be implemented?

THE DEPUTY MINISTER IN THE
MINISTRY OF PERSOINNEL AND
ADMINISTRATIVE REFORMS AND
PUBLIC GRIEVANCE3S AND PEN-
SION (SHRI P. CHIDAMBARAM):
(a) No, Sir.

{b) Doeg not arise,

Pemand for Finances by the Pondi-
cherry Administration

3158, SHRI V, NARAYANASAMY:
Will the Minister of HOME AFFAIRS
be pleased to state;

(a) the amount demanded in the
financial year 1984-85 for the Union
Territory of Pondicherry for the Plan
and non-Plan schemes;

(b) the amount earmarked in the
year for the said schemes;
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(¢) the amount spent 1ill Novem-
ber, 1985 under different headg with
details; and

(d) whether there was any time
boung programme formulaled and
the target wag achieved till Novem-
ber, 1985, if not what are the reasons
therefor?

THE MINISTER OF STATE IN
THE DEPARTMENT OF STATES
(SHRI P. A. SANGMA):

]

(:) Plan Schemes : Rs.3148.631 khs
Non plan schemes : Rs. 181007 1; khs -
(b} Plna Sckemes : Rs.g000.00 I khs

Non-plan Sehemcs : Rs. 941.46 lokhe

() Amcunt spent 1ill the end of rthe
Sceond Querier  (Scpiember), ic8s.

(Rs inlakhs)

Agricultvre & Allied sexvices 38.81
Ruz] Dewe Inpment 44.2%
Irigatior & Flood Contel 50.77
Encrgyl 50.31

Irdustry 65.49
Transport 53.36
Other Economic Services 1.66
Social services 217.41
General Scrvices 7.46

(d) Targets for various pro-
grammsg have keen fixed with in the
frame-work of the overall Plan and
Annua] Plan.
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Suspension of ACBY Officer
3160, SHRT CHATUEANAN MIS-

HRA. Wil] the PRIME MINISTER be
pleased to state;

(a) whether a DSP of C.B.IL has
been suspended for assaulting and
irying to implicate ih 5 falge casethe
Jiont Director (Enforcement) of the
Delhi Transpory Authority;

(b) if so, what are the details of
the case; and

(c) what action Government are
contemplatihg to protect the morale
off honest officers against similay acts
of intimidation®

THE DEPUTY MINJSTER 1N THE
MINISTRY OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
PUELIC GRIEVANCES AND PEN-
SION (SHRI P. CHIDAMBARAM):
(a) and (b) On- a complainl of the
Joint Director {(Enforceraent), Direc-
torate of Transport, Delhi Adminis-
tration, an enquiry has been ordered

[RAJYA SABHA]
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against a Deputy Superintendent of
Police, Special Police Establishment
(CBI), "for his alleged misconduct and
he has been placed under suspension.
Earlier on a complaint a case ‘was re-
gistered and a trap was laid against
the said Joint Director (Enforcement)
by the Deputy Superintendent of Po-
lice.

(c) Sufficient safeguards exist in
the Central Bureauy of Investigation
to pro*ect the morale of honest offi-
cers and prevent regisiration and in-
vestigation of cases without proper
authority Caseg of breach of instrue-
tions in thigs regard are dealt with
promptly and sternly.

Setting up pf Naval Academy

3161. SHRI M KADHARSIIA will
the PRIME MINTSTVR be ple,_ased to
state;

(a) whether Government have fin~
alised the decision to set up a Naval
Academy;

(b) if 0, what are the details
thereof; S

(c) "if not, by when {he decision is
to be taken; and

(d) what are the reazons for delay
in this regard?

THE MINISTER OF STATE IN
THE DEPARTMENT OF DEFENCE
RESEARCH AND DEVELOFPMENT
(SHRI ARUN SINGH): (a) and (b)
Yes, Sir. It has been decided to est-
ablish the new Naval Academy at
Ezhimala in Cannanore District of
Kerala. Land hag been taken over for
thig purpose.

(c) and (d)y Do not arise.
Forest Area in the couniry

3161. SHRI M., KADHARSHA: Wil
the PRIME MINISTER be pleased to
state:

(a) what is the percentage of the
forest area to the total land ares in
the country;
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